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COAM : Honble Mr. P.H. Trivedi .. VICE Chalirnan 

Hon'ble Mr. P.M. Joshi 	. Judicial Member 

11/0 7/1988 

Heard Mr. M.K. Cza learned advocate for the 

applicant. Mr. J.D. Ajmera for the respondents not 

present. The documents listed in the misc, application 

be produced within 15 days of the date of this order. 
jr- 

With this order M.A.4)t/88 stEnds disposed of. 


